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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
. NOTIFICATION
New Dethi, the 24th May, 2012

G.§.R. 380(_E)f—ln exercise of the powers conferred by sub-clause(ii) of clause (¢) of section 3 of the
Insecticides Act, 1968 (46 of 1968), the Centra! Government, atter consultation with the Central Insecticides
Board, hereby makes the following further amendments in the Schedule to the said Act, namely:-

In the said Act, in the Schedule, after the existing entries, the following entries shail be inserted,
namely:-

* Theta-Cypermethrin [1a(S*),3B]-(£)-cyano(3-phenoxyphenyl)methyl3-(2,2-dichloroetheny|)-
2,2-dimethylcyclopropanecarboxylate

Pyroxasuifone 3-[(5-difluromethoxy)-1-methyl-3{(trifluromethyl)pyrazol-4-ylmethylsulfony1]
-4,5-dihydro-5,5-dimethyl-1,2-oxazole.
Pyritluquinazon l-acetyl-1.2,3,4-tetahydro-3-[(3-pyridylmethyl)amino}-6-[1,2,2 2-tetrafluoro-
-(trifluoomethylethyllquinazolin-2-one.
Cyenopyrafen (E)-2-(4-tert-butyilphenyl)-2-cyano-1-(1,3 4-trimethy lpyrazol-5-yt)vinyl
2.2-dimethylpropionate.
\ Prohexadione Calcium Calcium 3-oxidu-3-oxo-4-propionylcyclohex-3-enecarboxylate.
Saflufenacii (N’-[2-chloro-4-fluoro-5-(3-methyl-2,6-dioxo-4-(trifluoromethyl)3,6-
dihydro-1(2H)-pyrimidinyl)benzyl}-N-methyisulfamide).
Fluxapyroxad 3-9diflucromethyl)-l-methyl-N-(3°,4°,5" -tiifluorobiphenyi-2-y i)
Pyrazole-4-carboxamide. _
Etoxazole (RS)-5-tert-butyl-2 {2-(2,6-difluorophenyl)-4.5-dikydro-1,3-0xazo!-4-ylphenetole.
Bistrifluron 1-[2-chloro-3,5-bis{trifluoromethyl)phenyl]-3-(2.6-difluiorobenzoyljurea.
Flupyradifurone 4-|(6-chloro-3-pyridylmethyl)2,2-difluoroethyl)ammo]turan-2(5H)-one.
Beflubutamid (RS)-N-benzyl-2-(a,o.0,4-tetrafluoro-m-tolyloxy)butyramide.
Flutolanil a,0,a, -trifluoro-3-isopropoxy-o-tolunanilide.
Nitenpyram {E)}-N-(6-chloro-3-pyridylmethyl)-N-ethy[-N’-methyl-2-nitrovinylidene diamine.
Pyriftalid (RS)-7-(4,6-dimethoxypyrimidin-2-ylthio)-3-methy]-2-benzofuran-1(3H)-one™

[F. No. 19-9/2008-PP. 1]
U. K. SINGH, Jt. Secy.

Note : The following Notifications were issued earlier to amend the Schedule to the Insecticides Act, 1968(46 of
1968), and published in the Gazette of India, Extraordinary, Part 11, Scction 3, Sub-section (i) vide number:-
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G.S.R (E3, dated the 9" femuary,1974,
G.S.R B23(E), dated the 28" September, 1976,
G.S.R 200(E), diated the 29" March,1978,
G.S.R 574(E), dated the 6" October, 1979,
G.5.R 32(E3, dated the 12" February. 980,
G.S.R SOWE). dated the 17 July,1982,
G.S.R SO0(E), dated the 18™ Junc, 1985,
G.S.R B39(E), dated the 14 November, 1985,
G.S.R 3NE), dated the 15" January, 1987,
G.S.R 511(E). dated the 22™ May, 1987,
G.S.R. 858(F) dated the 12™ August, 1988,
G.S.R. 13(E) dated the 5" January, 1990,
G.S.R. 98(E) dated the 20" December, 1999,
G.S.R 576(E),dated the 26" August,1993,
G.S.R STHE).dated the 26" August, 1993,
G.S.R 730(E), dated the 30" October, 1995,
G.S.R 10(E), dated the 3" January,1996,
G.S.R 538(E), dated the 21* November, 1996,
G.S.R 621(F), dated the 27" October, 1997,
G.S.R 224(E). dated the 26™ March,1999,
G.S.R 672(E), dated the 28" September, 1999,
G.S.R 868(E), dated the 15t November, 2000,
G.S.R 69(L), dated the 5" February,2001,
G.S.R 181(E), dated the 13" March,2001,
G.S.R 291(E), dated the 19™ April,2002,
G.S.R 772(E), dated the 18™ November,2002,
G.S.R 523(E). dated the 3" July,2003,

G.S.R 378(E), dated the 24" June,2004,
(G.8.R 744(E), dated the 16™ November,2004,
G.S.R 198(E), dated the 31% March,2005,
G.S.R 651(E), dated the 317 October,2005,
G.S.R 51(E), dated the 6™ February, 2006,
G.S.R 683(E), dated the 31 October, 2006,
G.S.R 631(E), dated the 28" September, 2007,
G.S.R 650(E),dated the 11" September, 2008,
G.S.R 799(E),dated the 19" November, 2008,
G.S.R 384(E),dated the 4™ June, 2009,
G.S.R 5(E),dated the 5™ January, 2010,
G.S.R 316(E),dated the 13™ April, 2010,
G.S.R 764(E).dated the 15" September, 2010,
G.S.R 400(E), dated the 25" May, 201 and,
G.S.R 908(E), dated the 29" December, 2011.
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